ORISSA HIGH COURT

FILING REPORT ASON :09/04/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0002680/2020 REZUANAN @ SAHENA NESSA DEBI PRASAD PATTNAIK RAJKANIKA /279 /2019
VS VS 0
STATE OF ODISHA I
2 BLAPL/0002681/2020 LOKANATH BISOYI ABHASMOHANTY SECTOR-7/173/2019
VS VS 0
STATE OF ODISHA I
3 CRLA/0000250/2020 NARENDRA MEHER SURYAKANTA DWIBEDI KHAPRAKHOL /257 /2019
VS VS 0
STATE OF ODISHA I
4 CRLM C/0000950/2020 SYAMA PATNAIK @ MAHANTY @ SYAMA SUNBZHRPAMOMAPATRA KABISURYANAGAR (P.PUR) /217 /2019
VS VS 0
STATE OF ODISHA Il
5 CRLMP/0000471/2020 SADHANA HARICHANDAN MANAS CHAND /10
VS VS 0
STATE OF ODISHA I
6 RSA/0000119/2020 MAHESWAR JENA AJODHYA RANJAN DASH /1
Vs VS DISTRICT & SESSIONS JUDGE,BERHAMPUR(Ganjam)
GOURI RAO RFA/0000078/2017
7 WP(C)/0011138/2020 KESHAB CHANDRA MOHANTY BASUDEV BARIK /1
VS VS 0
STATE OF ORISSA I
8 WP(C)/0011139/2020 PANCHANAN MISHRA BASUDEV BARIK /1
VS VS 0
STATE OF ORISSA I
9 WP(C)/0011140/2020 JAGADISH PATRA PRASANTA KUMAR MAHALI /1
VS VS 0
STATE OF ODISHA I
10 WP(C)/0011141/2020 JAGADISH PATRA PRASANTA KUMAR MAHALI /1
VS VS 0
STATE OF ODISHA I
11 WP(C)/0011142/2020 AKHAYA KUMAR NAYAK NIRANJAN PANDA /1

VS
STATE OF ODISHA

VS
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FILING REPORT ASON :09/04/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
12 WP(C)/0011143/2020 M/SBALASORE ALLOYSLTD M.M.SWAIN /1
VS VS 0
UNION OF INDIA I
13 ABLAPL/0004321/2020  UMESH CHANDRA MOHAPATRA JUGALA KISHORE PANDA PARJANG /72 /2020
VS VS 0
STATE OF ODISHA I
14 ABLAPL/0004322/2020  GANESH @ GANESH CHANDRA BARIK AJT KUMAR SAHOO BHANDARIPOKHARI /56 /2020
VS VS 0
STATE OF ODISHA I
15 ABLAPL/0004323/2020  NIKUNJA BIHARI TAKRI SURYAKANTA DWIBEDI KHATIGUDA /63 /2019
VS VS 0
STATE OF ODISHA I
16 ABLAPL/0004324/2020  BIJAYA KUMAR NAG @ BIJAYA NAG SURYAKANTA DWIBEDI LOISINGHA(BOLANGIR) /109 /2020
VS VS 0
STATE OF ODISHA I
17 ABLAPL/0004325/2020  SURENDRA MOHAN MOHAPATRA SRINIVAS MOHANTY GOP /58 /2020
VS VS 0
STATE OF ODISHA I
18 ABLAPL/0004326/2020  SUDHANSHU SEKHAR PANDA SRINIVAS MOHANTY JAIPATNA /191 /2018
VS VS 0
STATE OF ODISHA Il
19 ABLAPL/0004327/2020 ~ SIDHARTHA SANKAR MOHAPATRA SRINIVAS MOHANTY MALKANGIRI /282 /2019
VS VS 0
STATE OF ODISHA I
20 ABLAPL/0004328/2020  MANOJKUMAR PRADHAN @ MANTU AMITAV TRIPATHY BADAMBADI /64 /2020
Vs VS 0
STATE OF ODISHA I
21 ABLAPL/0004329/2020  KHIROD MALIK ABHIJT DAS MARSHAGHAI /58 /2020
VS VS 0
STATE OF ODISHA I
22 ABLAPL/0004330/2020  DILLIP PAIKRAY MANAS CAHND BAGHAMARI /36 /2020
VS VS 0

STATE OF ODISHA
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ORISSA HIGH COURT

MI1SC CASESFILED on :09/04/2020

SL. IANO NAME OF PETNR.JAPPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 92/2020 SADHANA HARICHANDAN-MP MANAS CHAND
CRLMP/471/2020

2 221/2020 MAHESWAR JENA-MP AJODHYA RANJAN DASH
RSA/119/2020

3 271/2020 MANOJKUMAR GHOSH-MP MILAN KANUNGO
BLAPL/1216/2020

4 545/2020 GURU PRASAD DASH@NADA@CHANDAN-MP SURYAKANTA DWIBEDI
CRLA/112/2019

5 546/2020 BISHU BEHERA-MP MAGUNI CHARANA PALAI
CRLA/164/2020

6 547/2020 BISHU BEHERA-MP MAGUNI CHARANA PALAI
CRLA/164/2020

7 548/2020 PALASTI PRADHAN-MP ASUTOSH TRIPATHY
CRLA/666/2018

8 549/2020 PALASTI PRADHAN-MP ASUTOSH TRIPATHY
CRLA/666/2018

9 550/2020 SYAMA PATNAIK @ MAHANTY @ SYAMA SUNDAR PATNYEERME MOHAPATRA
CRLMC/950/2020

10 5036/2020 JAGADISH PATRA-MP PRASANTA KUMAR MAHALI
WP(C)/11140/2020

11 5037/2020 JAGADISH PATRA-MP PRASANTA KUMAR MAHALI
WP(C)/11141/2020

12 5038/2020 M/S.BALASORE ALLOYSLTD-MP M.M.SWAIN
WP(C)/11143/2020
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